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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 25th July, 2024

Ref: HQ-PUBO013/1/2020-PUB-BIS (976).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also
remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE

Sl

No.

No., Year & Title of the Indian
Standards Established

Date of
Establishment

No., Year & Title of the
Indian Standards to be
Withdrawn, if any

Date of
Withdrawal

(¢))

(3]

(©)

(4)

(©)

IS 1984 (Part 6) : 2024
ISO 8362-6 : 2010
Injection Containers and Accessories
Part 6 Caps Made of Aluminium-
Plastics Combinations for Injection
Vials

24 July 2024

NA

NA

IS 4518 (Part 4/Sec 1) : 2024
ISO 21561-1 : 2015
Styrene-Butadiene Rubbers — Methods
of Test

Part 4 Determination of the

Microstructure of Solution-Polymerized
SBR
Section 1 1H-NMR and IR with Cast-
Film Method

24 July 2024

NA

NA

IS 4518 (Part 4/Sec 2) : 2024
ISO 21561-2 : 2016
Styrene Butadiene Rubbers — Methods
of Test

Part 4 Determination of the

Microstructure of Solution-Polymerized
SBR
Section 2 FTIR with ATR Method

24 July 2024

NA

NA

IS 9873 (Part 11) : 2024
ISO 8124-11 : 2019

24 July 2024

NA

NA
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Safety of Toys

Part 11 Chemical Toys (Sets) Other than
Experimental Sets

1S 10511 : 2024 24 July 2024 IS 10511 - 1983
Method for Determination of Method for Determination | 24 January 2025
5 | Asphaltenes in Bitumen by Precipitation of Asphaltenes in Bitumen
with Normal Heptane by Precipitation with
(First Revision) Normal Heptane
IS 17932 (Part 5) : 2024 24 July 2024
Biological Evaluation of Medical 1S/1SO 10993-7 : 2008
iological Evaluation of Medica . . .
6 Devices Blologlc_al Evalugtlon of 24 January 2025
] o Medical Devices
Part 5 Ethylene Oxide Sterilization )
Residuals Part 7 Ethylene Oxide
Sterilization Residuals
(1SO 10993-7 : 2008, MOD)
IS 18640 : 2024
7 o . NA NA
Solid Biofuels — Sample Preparation 24 July 2024
IS 18671 : 2024
8 ISO 17509 : 2016 24 July 2024 NA NA
Dentistry — Torque Transmitter for
Handpieces
IS 18681 (Part 3) : 2024 24 July 2024
ISO 6360-3 : 2005
9 Dentistry — Number Coding System for NA NA
Rotary Instruments
Part 3 Specific Characteristics of Burs
and Cutters
IS 18724 : 2024 24 July 2024
10 Solid Biofuels — Fuel Specifications NA NA
and Classes — Pellets from Agro and
Herbaceous Residues
IS 18725 : 2024 24 July 2024
11 Solid Biofuels — Fuel Specifications NA NA
and Classes — Briquettes from Agro
and Herbaceous Residues
IS 18729 : 2024 24 July 2024
12 ISO/TS 13498 : 2011 NA NA

Dentistry — Torsion Test of Implant
Body/Connecting Part Joints of
Endosseous Dental Implant Systems
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13

IS/ISO/IEC 21823-2 : 2020

Internet of Things (10T) —
Interoperability for lot Systems

Part 2 Transport Interoperability

24 July 2024

NA

NA

14

IS/IEC 63203-204-1 : 2023

Wearable Electronic Devices and
Technologies

Part 204 Electronic Textile

Section 1 Test Method for Assessing
Washing Durability of E-Textile
Products

24 July 2024

NA

NA

P. RAJESH, Scientist G & DDG (ITS, PRT & TNM)
[ADVT. -111/4/Exty./354/2024-25]
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